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Under Section 14 and 18 of the NGT Act





Under Section 14 and 18 of the NGT Act



,    Paryavaran       Bhawan,    H.  E.  C.   Campus,

Jharkhand  State  Pollution  Control  Board  (JSPCB), through 

its  Chairman,  office at Paryavaran Bhawan, H. E. C. Campus, 

Under Section 14 and 18 of the NGT Act





Under Section 14 and 18 of the NGT Act



Member   Secretary,   Paryavaran  

Bhawan,      H.  E.  C.   Campus,

Dhurwa,     Ranchi   -     834004,

Jharkhand;   Email:      member-

secretary@jspcb.nic.in;     Phone:

0651-2442740;

1.   Jharkhand     State    Pollution 

Control  Board   (JSPCB),  through 

its Chairman, office at  Paryavaran 

Bhawan,     H.   E.   C.     Campus, 







14 and 18







That as stated in Annexure D, the Showcause notice dated 17.10.2024,

revealed  that  Jharkhand  State  Pollution  Control  Board, first issued

That as stated in Annexure A of this application, the Jharkhand State 

Pollution Control Board, revoked the closure order vide its letter ref no.

1867 dated 10th September, 2022. But in the inspection  report  dated 

27th  February,  2023, it  was  found by the Jharkhand State Pollution

14-06-2023

That as stated in Annexure D at page 55 of the application, the Jharkhand State



, as stated in Annexure D of the application.

, as stated in Annexure D of the application.



































     viii.  Cost;

     ix.    Pass such other directions or orders as this Honorable Tribunal 
             may deem fit and proper;

E. Interim Relief: 












































































